


























































































 BEFORE THE HON’BLE NATIONAL  

GREEN TRIBUNAL  

              SOUTHERN ZONE AT CHENNAI 

 Original Application No.21 of 2025 

  

 IN THE MATTER OF: 

Tribunal on its own motion Suo Motu based on the 

News Item in Webdunia Tamil e-newspaper, 

Chennai Edition dated 20.01.2025, titled 

“Kaanum Pongal garbage problem: Chennai 

has forgotten what it learnt after 2015 floods” 

  

 With 

  

 The Principal Secretary to Govt of Tamil Nadu, 

Department of Environment, 

Climate Change and Forests, 

Chennai and Others.                                                                  

                                                       …Respondents 
  
 Action Taken Report filed on behalf of the 

Third Respondent – Tamil Nadu Pollution 

Control Board. 
  
 Thiru.S.Sai Sathya Jith, 

Advocate for 3rd Respondent: TNPCB 
  
  

Date: 30.01.2026 

 

Date of hearing on:02.02.2026 
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